
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

c.S.P. No. 8o2 / (MAHI /2017

Present: SHRI M, K, SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULq MOHAN
MEMBER (J)

BHASI(ARA PAN'IU UI MOHAI{

Menber 0udicialJ
National Conpan, 1,, - ibu'.al

Mumbai Bench, j,lui!bai

CORAMi

ATIENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON 03,I I.2O 17

NAME oFTHE PARIIES: M/s. Sambhavnath Infrabuild & Farms Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 oI the Companies Act, 2013.
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